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~ di Posts in Government O 
Estblishment  in  Cochin 

2568. SI-:IRI A . NEELALOHlTHA-
DAS AN  N ADAR :  \Vill the Minister of 

HOME AFFAIRS be pl a 1.::d 10 tate : 

(a) the minimum number of Hindi 

posts required as per the Officjal 
Language Act for the implementation of 

Hindi as Official Language : 

(b) whether all th Central Govern-

ment office and e tab Ii e t~ f 

Cochin are having t h t minimum 

number of requir d  Hindi p st · 

(t} which are theoffic and .la-. 

Jishments that are n t having the re-
quired minimum number of Hindi po t  ; 

(d) the rea on f r it; and 

(e) step Government propo e to 
take to have that required minimum 
number of posts for the e office ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SJ HA). 
(a) There is no pro 1s1on for the 

ere tion of Hindi po ts in the Official 
L aguage Act, l 963. 

(b) to {e) : Quesli n d es not ari e. 

Formation of Hindi ImplC'mcotar ion 

Committees in Centra. l Government 
Esfabli bments end Office.s ia Cochin 

2569. SHRI A . EELALOHfTHA-

DASAN NADAR : Will tbe Ministt:r of 
HOME AFFAIRS  b pleased to rate : 
(a)  how many Central Government 

establi hments and offices arc there at 
Cochin· 

(b) i o bow many of these ffices and 

e~ta e t . the Hindi Implemen-
tation Committee has been formed; 

(c t le office , where the Hindi 
fmplc:m ntarion C mmitt hes not 

been fom1cd: and 

(d) the reasons f r  n t formin the 
Hindi Imp! rnentation C mmlttce 10 

th s o ~  ? 

THE MI r R 0 TATE fN THE 
MINI TRY HOM A FFAIRS 
( HRIMATI R MDU ARI S INHA): 
(a) fo the T wn fficial Langu e 

lmpl m nttHion mmltte meeting 

g nerally r pre" 111u1iv · of all the 

l!ntral G vr. ffic1.. in th Twon take 

part. 1l the . i or 11 ·t f particip nls 
f the Town ffi 'ial L · nguage lmple-
men1a1ion C mmittee, hin. there 

arc 36 t ~ I , vt. , office in C hin 

(b) and k) : o  such inf rm 1ion ~ 

available with 1he ovr. The Official 

Language lmpl men!Jlion mmitlee i& 
nece itilltd when! rhcrc ar ~  or more 

officiais. leuing apart group '0' em-
pl y ~ . 

(d) \Vith r forencc t 

part ·b' • nd 'c.. above, 

doe not a rilie. 

an wer-5 to 

the que tion 

Production of • nergy by Atomic Po r 

Plants in lhc ountry 

2570. . HRI M  H 1 AD A  R  R 

AHM D 

HRI M RA'.'v1G PAI It QDY: Will 
PRIME Ml ISTER th1,; be ea~ed t o 

st al : 

(a) v.h\!lhc1 an ~  n cllv plan has 

be n <lra \\ n up in r .gird t "r ducti n 
of enetgy by the atomic power planl in 

th connrry; 

(b) 1f :-. , the larger of odu~t oo 

nf powd by 3 tomic p wer plants during 

the next 10 or 15 years; and 

( ·) <..le tail· of the inve lmenls pro-

posed for t ~ purpose ? 

THE MINlST R 0 ATE IN T H 
D PAR MENTS OF SCIENCE AND 
TECHNOLOGY. ATOMIC ENER.OY. 
SPACE, ELECTRONICS ND OCBA 




